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(b} if so, the details thereof;

(c) the reaction of the State Govern-
ment of Bihar, Wes, Bengal, Orissa and
Madhya Pradesh thereto;

(d) by when the new formula is likely
to be implemented; and

(e) the steps taken so far in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB). (a)
No, Sir.

(b) to (dy Do moy arise.

(¢) The Union Home Minister held
discussion on the subject with the Chief
Ministers of Bihar and West Bengal on
18-2-92. A meeting at the official level
was held by the Union Home Secretary
with the Chief Secretaries to the Govern-
ments of Madhya Pradesh, West Bengal
and Orissa and Home Secretary, Bihar
on 27-2-92.
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Misuse of CR.P.F. Vehicles

1047. SHRI SHIV PRATAP MISH-
RA: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether Governmen; are aware of
the misuse of CR.P.F. vehicles by fami-
lies of officers including officers of his
Ministry, who get such vehicles for un-
official use, during the last two years; and

(b) if so, the measures (Government pro-
pose to take to check the misuse?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a)
There has been no report about misuse
of vehicles either by C.R.P.F. officers or
by officers of MH.A. during the last 2
years.

(b) Does not arise.

Misuse of TADA in Tamil Nado

1048. SHRI TINDIVANAM G, VEN-
KATRAMAN: Will th, Minister of
HOME AFFAIRS be pleased to state:

(a) whether Government ars aware of
misuse of TADA in Tomil Nadu:

(b) whether it is a fact that Civil Ser-

vice Officers are cowed down by misuse of
TADA;

(¢) whether Government propose to
call for the TADA Cases involving poli-
tical arrests; and

(d) whether Government are aware of
the arrest of an ex-Minister of Tamil
Nadu and her husband?
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M_ JACOB): (a)
to (d) A report has been called for in
the matter from the Government of Tamil
Nadu, The same is awaited.

Expenditure on BJP’s Ekta Yatra

1049, SHRI E. BALANANDAN:
SHRI JAGADISH JANI:

SHRI V. GOPALSAMY:

SHRI PASUMPON
THA. KIRUTTINAN:

SHRT M. A. BABY:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the expenses incurred by Govern-
ment on providing security and protection
to the BID’s recent Fkta Yatra upto Jammu
and Kashmir; and i

(b) the number of military helicopters
and army persenne] deployed in this re-

eard?

THE MINISTIER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRT M. M JACOB): (2)
and (b) Public Order is a State subject
as it is jncluded in List II-State List of
the Seventh Schedule of the Constitution.
The Government of Jammu & Kashmir
has informed that at the request of Pre-
sident of BIP, amrangements were made
for airlifting him alongwith 16 associates
from Udhampur to Stinagar. The ex-
penses of Rs. 1.32,716.00 on this account
have since been paid by the BIP, to the
cocerned agencies/ofganisations.
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